
Governmenl of Jommu ond Koshmlr
Finonce Deportmenl

Civll Secreloriol, Jommu/ Srlnogor

NOTIFI CATION

Jommu Ttrr of A9rlL2026

s.O S+ .- ln exercise of the powers confened by sub-section (,1 ) of
section 9 ond sub-section (5) of section l5 of the Jommu ond Koshmir Goods
ond Services Tox Act, 2017 (Acl No. V of 20171, lhe Government, on the
recommendotions of lhe council, hereby mokes the following further
omendments in the notificotion of the Government of Jommu ond Koshmir,
Finonce Deportment, No.'ll2017-Tox (Role), doted the o7rhJuly, 2017, doted
the 28mJune, 2017, nomely: -

ln the soid notiflcolion,

in Schedule lV-
o. ofter S. No.227 ond the entries reloted therelo, the following S.

No. ond entries sholl be inserted, nomely:-

b. S. No. 228 ond 229 ond the entries reloting thereto sholl be omitted.

. in the Explonotion, ofter clouse (iv), the following clouse sholl be
inserted, nomely:

"(v) The words qnd expressions used ond nol defined in this notificotion, but
defined in the Jommu ond Koshmir Goods ond service Tox Act, 2017 (Acl
No. v of 2017), the rntegroted Goods ond Services Tox Acl, 2ol7 (13 ol 2ol7l
ond the Union Tenitory Goods ond services Tox Acl, 2ot7 (14 of 20lz), sholt
hove the some meonings os ossigned to them in those Acts.,,

3
Specified octionoble cloim;"227 Any

Chopte
notion: "specified octionoble cloim" os

section 2(l02Al of the CGST Act, 20lZ
octionoble cloim involved in or by woy of-

gombling;
horse rocing;
lottery; or
online money goming;";

Explo defined in
meons lhe

t.

ii.

iii.
iv.

vi.

betting;
cosinos;
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t.



I 2. This notificotion sholl be deemed to hove come into force with effecl
from the lsrdoy of October,2023.

8y order of lhe Government ot UT of Jommu ond Koshmh

sd/_
(Shollendro Kumor),tAS

Finonciol Commissioner.
(Additionol Chief Secreiory)

No. FD-ST/ I 39/2025 doted. 07 .04.2026

Copy to thei
l. Secreiory. GST Council, New Delhi (ln reference lo CBIC Notificolion No.I l/2O23CTR, Al29.09.2029),
2. All finonciol Commissioners.

3. Principol Secrelory lo Hon'ble Lt. Govemor.
4 .All Principol secrelories/Commissioner/Secretorios lo Govemment.
5. Joinl Secrelory, J&K, MHA, GOl, New Delhi.
6. Divisionol Commissioner, Jommu/Koshmir.
7. Commissioner, Stots Toxes Deporlment, J&K, Jommu/Srinogor.
8. Excise commission6r, J&K, Jommu/Koshmir.
9. Addiiionol Commissioner Stote Toxes (Administrotion & Enforcement) Jommu/Koshmir.
10. Privole Secrelory to the Administrotive Secrelory, Finonce Deporlment.
I L lnchorge Website, Finonce Deportment.
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Deputy Secretory to the Government.
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